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INTRODUCTION 

I, The Chairman of the Committee on Papers laid on the Table, 
having been authorised by the Committee to present the Report on 
their behalf, present this their Seventh Report. 

2. On examination of certain papers laid on the Table of Lok 
Sabha during the Seventh Session of Sixth Lok Sabha and First, 
Second and Third Sessions of Seventh u,k Sabha, the Committee 
have come to certain conclusions in regard to delay in laying before 
Parliament (i) Annual Reports of Indian Statistical Institute, 
Calcutta and (ii) Audited Accounts of Lalit Kala Akademi. The 
conclusions of the Committee are reflected in this Report. 

3. The Committee considered and adopted the Report at their 
sitting held on 29 Jan·uary. 1981. 

4. A statement giving summary of recommendationslobservations 
of the Committee is appended to the Report (Appendix ill). 

NEW DELHI; 
6 February, 1981 
17 Magha, 1902 (Saka). 

RAJENDRA KUMAR! BAJPAI, 
Chairman, 

Committee on Papers laid on the Table. 
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CIIAPTEB I 

l>ELAY' IN LArING .~R.E P~ i\NNU~ REPORTS 
OF INDIAN STATISTICAL INSTITUTE; CALCUTrA 

The English and Hindi versions of Annual Reports and Accounts 
for 19'75-"'16 and English v'etSion of Annual Report and Accounts for 
1976-77 of the Indian Statistical Institute, Calcutta, were laid on 
the Table of Lok Sabha on the 7th March, 1979 along with a state-
ment showing reasons (a) 'for delay in laying them and (b) for not 
laying simultaneOusly' the Hindi version of the Report for 197~77. 
'Review' on the working of th.e Institute was not laid along with any 
)f the above Reports. The Statement inter alia reads as under:-

"The Institute is an autonom<Yus registered society receiving 
grants from the Department of Statistics to meet almost 
its entire expenditure. The Institute is entirely respon-
sible for the ftnalisation of the annual reports (including 
audited accounts). their translation and printing and 
supply of copies. The Institute has been advised to 
adhere to the time schedule of a maximum of 9 months 
'from the close of the financial year. prescribed by the 
Committee on Papers laid on the Table (1977-78) (In its 
Second Report) (Sixth Lok Sabha) and to streamline, 
strengthen and rationalise its machinery and also to 
include necessary provision in its Regulations. The 
Institute is hopeful of adhering to this schedule from the 
Report for 197'8-79 onwards. The Hindi version of 1976-77 
and the English and Hindi versions of 1977-78 Annual 
Reports, are being got expedited and will be placed 
before the Hoose, as soon as available." 

1.2. The Committee on Papers laid on the Table have, in pa!'a 
3.5 of their First Report (Fifth Lok Sabba) laid down that Annual 
and Audit Reports of autonomous organisations should be laid on 
the Tables of both Houses df. Parliament within 9 months of closl"' 
of the accounting year. Thus, the Annual Reports of Indain Statis-
tical Institute, Calcutta, for 1975-76 and 197~77 should. have been 
laid on the Table of the House by 31st December. 1976 and 31,t 
December, 1977 respectively. . 



1.3. The Ministry of Planning in their communication dated the 
lath April, 1980, furnished the followm, further information on th~ 
subject: 

(i) The lSI is an autonolnalJs scientific society registered 
under the West Bengal Societies Registration Act of 1961 
and is declared as an Institution Cit National Importance 
under the lSI Act, 1959 and ~ved grants from the 
Department of Statistics for meeting almost its entire 
expenditure. The Audit of the accounts of the Institute 
is done by company auditors appointed by the Institute. 
after selection by the Government of India in consultation 
with the C & AG. and the Institute, in terms of section 
6(1) of the ISI Act, 1959. The entire responsibility for 
the completion of the auditor accounts; finalisation of 
the annual reports and the audited accounts, translation 
into Hindi and printing aneli supply of the requisite num-
ber of EnglishlHindi versions copies of these documents, 
is that of the Institute. The Government of India have 
been placing the Annual Reports (including the audited 
accounts). both the English and Hindi versions, of the 
Institute, before Parliament, from time to time as and 
when these were made available to the Department. 

(ii) The date-wise pOSition of different stages of Reports. 

(a) when Ihe aCCOWlls lor 1975-76 and 
1976-77 w ... r ... compilftl; . 

(b,l when thosr accoun'.s w .. r .. senl 10 
audit for auditinl!'; 

(cl wh ... n th .. audit wa.o compl ... tftl; 

(d) Whm th .. Annual Repart.. w ... rr-
:lent to the P"esg for printing; 

(I") when Ih .. p .. intftl copies w .. rr- rr--
ceivffi by th.. I mtltute; 

(n when the printftl oopie; w .. r~ smt 
to lhfo Ministry for laying on the 
Tablt'S of ,ht' Houst'S: 

Compilation of tht' account.' was ca rried on 
along with the audit ami compl ... led for 
the year 1975'76 in February, 1977 and 
fur 197~77 III Nov .. mber, 1977: 

The auditor.; commenced work for 197:,-76 
in August. 1976 and 101 197~77 in Julv 
'977· 

Audit for 1975-76 was completed on 
7-3-77 and for 1976-77 on 3(}-11I-77. 

Annual Reports for 197.')-']6 and 1976-77 
were sent lor printing in july, 1977 and 
july, t978 ropectiv..Iy. 

Printed copies w ... r.. received in j un .. , 1978 
and january, 1979. respectively. 

Copies of English version/Hindi version of 
the Annual Report for 1975-76 WITt" 
received in the Department in September, 
1 978IJanuary , 1979. EngliFb ''el'SI0Il oopi ... 
of the Annual Report for 1976-77 w .. re 
rr-ceivftl in January, t979' 



3 
(iii) A 'Review' along with the Annual Reports of the Insti-

tute by the MiDistry 1:0uld Dot be laid in respect of these 
reports due to oversight. A Review by the Ministry will 
now be laid alon, with the Annual Reports as and when 
due. 

(iv) The Department became aware of the requirements to 
place the Annual Reports etc. of autoDOmOlls bodies 
within 9 months of the end of the Financial Year, only 
when a copy of the Second Report (Sixth Lok Sabha) of 
the Committee on Papers laid on the Table was received 
in February, 1978. In August, 1978 the Inistitute was 
informed of the requirements and advised to take neces-
sary measures to strengthen, streamline and rationalise 
its UIilChinery and procedures so that the auditing etc. was 
completed and the copies of the reports were made avail-
able by end ot following November to the Department of 
Statistics and also to make suitable provisions in the 
Regulations of the Institute ... , The Institute has taken 
suitable action which has enabled it to clear not only the 
backlog but also send the English version of the Annual 
Report for 1978-79 by January, 1980. A copy of the Insti-
tute's letter No. CAF/12-1-867 dated 27-2-1980 is enclosed 
(Appendix-I) for information." 

1.4. Hindi version of the Annual Report for 1976-77 and English 
and Hindi versions of Annual Reports for 1977-78 and Ul78-79 of the 
Indian Statistical Institute, Calcutta, were laid on the Table of Lok 
Sabha on 12 August, 1980 along with 'Review' and a statemen:t show-
ing reasons for delay in laying them. The statement showing 
reasons for delay reads as under: 

"The Indian Statistical Institute is an autonomous/scientific 
registered society and has been declared as an Institution 
of National Importance under the Indian Statistical Insti-
tute Act.., 1959. It receives grants from the Government 
of India for meeting almost its entire expenditure. In 
keeping with the recommendation of the Committee on 
Papers laid on the Table (1977-7B) (Second Report, Sixth 
Lok Sabha) , the Institute is making necessary provision 
in its Regulations for laying such reports on the Table of 
the House within 9 months of the close of the financial 
year. There has been some delay on ~e part of the 
Institute in submitting its annual report in time in the 
past due to varioUs· administrative reasons. The wti-
t"ate has since streamlined its machinery' and procedures 
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to ensure sub~ion of the ~ reports in time. It 
has now cleared ~ entire ~k~log of reports, including 
the latest report for 1978-79." 

1.5. The Commit~ note that the A.nn~al BePC)I'ts of the Indian 
Statistieal Institute, Calcutta for the years 1975-76 and 1976-77 were 
laid on' the Table of Lok Seltha a& late lIS otl 7 Mlareh,1879 i.e. after 
35 IDODtha &ad 23 months respectively of . the close of' the relevant 
accounting year. Similarly, the Annual Bepor1s . forUt77-78 and 
1'97g.:.11 were laid on the Table of'Lek Sabba on 12 August, 1980 i.e. 
after 28 months and 16}, monthsl'espectiVl!ly -01· tlie close of the 
relevant accounting yea;. The Committee feel· that such delays 
deprive Members of Parliament of the timely infomalion about the 
working of bedies/organisatiori~ like the lndian Statistical Institute, 
Calcutta, which. receive large sums of money granted· -by. Parliament. 
Th .. Committee' need hardly point out that the very purpose of laying 
the Rep0rt5 and Accounts of organisations before Parliament is 
defeated if they are not available' to members before the demands 
for grants of the Ministry concerned are voted with a view to enabl-
ing them to express their views thereon and. caution the Ministry 
regarding the shortcomings. if any. in the affairs of the organisation. 

1.6. The Committee, therefore, reiterate their earlier recommenda-
tion made in paragraph 3.5 of their First Report (Fifth Lok Sabha) 
which prescribes a period ~f 9 months after close of the accounting 
year for laying Annual Reports and Accounts of autonomous organi-
sations and hope that a proper time schedule would be laid down to 
ensure strict compliance with the aforementioned recommendation 
and to obviate delay at different levels. 

1.7. The Committee are surprised to find that despite their recom-
mendation made in paragraph 2.15 of their First Report (Fifth Lok 
Sabha) which, inter alia lays down thllt where it is not possible to 
lay 1J«,th Endish and Hindi versions of Reports simultaneo~sly, the 
version which is not ready should be laid on the Table either in the 
same session or by the end of next session, the Department of Statis-
tics took 85 long 85 17 months in laying Hindi version of the Annual 
Report of Indian Statistical Institute, Calcutta for 1976-77 after lay-
in~ English version thereof on the Table of the House. The Committee 
feel that the Dep8l"tment of statistics have not taken any concrete 
stell's to ensure expeditious translation of the Reports into Hindi and 
laying them on the Table of the Boase in time. 

1.8. fte Committee, therefore, re-emphasise their aforesaid rec:om-
lIlendidicm made in para 2.15 of their lI"Irst Report (IUtIl Lok Sabha) 
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and hOpe that in future the Ministry would see that the recommenda-
tion is implementt:d in letter and sphit. 

1.9. On perusal of the sOttlfiaeta shewing reasons for delay in 
laying the Annual Reports of Indian Statistical Institute, Calcutta 
for the years 1975-76 to It78-79,the Committee find that the Minhtry 
have not specmc;aily ntentioned.the stages oi th.e Annual Reports 
and accoUDts where delay mainly occurred. The Committee, there-
fore, recommend that in the statements of re!lSODS for delay the Mini-
stry /Department should clearly and invariably mentioD in ChrOIl~
logical order the dates of finalisation of reports and accounts, their 
submission to Audit, issue of Inspection Reports replies given OD 

points raised in the reports and the receipt of audit report from the 
Audit, theu translation and printing and sending copies thereof to 
Government for laying on the Table' of the House, so that the RoUse 
may identify the stage and extent of de!ay and suggest remedial 
measures therefor. 



CIIAP'fBa D 

DELAY IN LAYING BEFORE PARLIAMENT AUDITED 
ACCOUNTS OF LAIJT KALA AKADEMI 

2.1. The Audited Accounts for 19'1'7-78 and Annual Re~rt for 
1978-79 of the Lalit Kala Akademi were laid on the Table of Lok 
Sabba on 2 February, 1980 along with a statement (Appendix II) 
5howing reasons 'for delay in laying the accounts for 1977 .. 78 and a 
'Review' on the working of th~ Akademi. 

2.2. According to the statement of reasons for delay th~ Akademi 
took S! months in compiling the accounts for 1977-78 and there-
aflM Audit took about 7 months in furnishing Audit Report to the 
Akademi. In tenns of the Committee's recommendation contained 
in para 1.16 of their First Report (Fifth Lok Sabha) the accounts 
should be compiled within 3 months of close ot the accounting year 
and within the next 6 months all other fonnalities like auditing of 
accounts, printing and translati,on of Audit Report etc. should be 
completed and accounts and Audit Report laid on the Table of the 
House. Thus, the Audited Accounts for 1977-7R should have been 
laid on the Table of the House by 31 December, 1978. 

2.3. On 17 March, 19'80, the Minister of Education and Culture 
laid a statement on the Table of Lok Sabha explaining reasons why 
the accounts for 1978-79 could not be laid within the strp-ulated 
period of 9 months. The statement reads as under: 

"The Lalit Kala Akademi is an autonomous organisation under 
the Department of Culture registered under the Societies 
Registration Act, 1860. The Committee on Papers Laid 
on the Table in their Second Report (Sixth Lok Sabha) 
had recommended that all autonomous organisations 
financed out of the funds drawn from the Consolidated 
Fund of India should lay their Annual ReportslAudit 
Reports before both Houses of Parliament. The copies of 
the Annual Reports of Lalit Kala Akademi for the year 
1978-79 have been laid on the Table of Lok Sabha and 
Rajya Sabha on 2-2-1980 and 4-2-1980 respectively. 

The copies of the audited accounts of the Lalit Kala 
Akademi for the year 1978-79 which were required. to be 
laid before both Houses of Parliament by. 31st December. 

6 
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1979 could not be submitted to the Parliament within the 
stipulated period. The accounts of the Akademi are 
expected to be sent to the Director of Audit in the first 
week of March 1980. The completion of the audit is 
likely to take some time and the audited accounts of the 
Lalit Kala Akademi for the year 1978-79 will be placed on 
the table of the Lok Sabha/Rajya Sabha in the next 
winter session of the Parliament (198Q)." 

2.4. On being asked about (i) the reasons for not complying with 
the Committee's recommendations contained. in paragraph 1.16 of 
their First Report (5LS) and (ii) the steps proposed to be taken 
to eliminate delay at various stages leading to finalisation of 
accounts of the Akademi, the Department of Culture by their com-
munication dated 16 May, 1980, intimated as under: 

U(i) The Lalit Kala Akademi prepares its accounts in the 
form of (i) Receipt and Payment Accounts; (ii) Income 
and expenditure account; and (iii) Balance Sheet. The 
Head Office of the Akademi has to depend on Regional 
Offices to prepare its final accounts, and it takes time to 
collect the requisite information and compile it from 
various regional offices. The delay in laying the Audited 
Accounts for 1978-79 is also attributed to inadequate staff 
in the Akademi. 

(ii) A Committee as recently reviewed the staff position in 
the Akademi and suggested measures for improvement 
which is being looked into. The Chairman of the Akademi 
has also been apprised of the need to adhere to the sche-
dule of submission of papers to the Parliament in future." 

2.5. Asked about the date when the annual accounts for the year 
1918-79 of the Akademi were sent to Audit for auditing and the likely 
date of their laying on the Table of the House, the Department of 
Culture by their communication dated 'J:7 Septmeber, 1980 furnished 
the following information: 

"(i) the accounts of the Lalit Kala Akaderni were sent to the 
office of the Director of Audit, on 3-4-1980. 

(ii) Draft Audit Report has been received from the Director 
. of Audit on 21-7-80. Akademi's comments. -on the draft 
audit report are being finalised and will be forwarded to . 
the Director of Audit latest by 4-10-80.' As sOon as it is 
received frOm: the Lalit· Kala Akademi, the same shall be 
laid on the Table of both Houses." 
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2... The Committee note that the Audited Aeeounts of Lalit Kala 
Akademl f.· the year 1977-78 were laid on the Table of Lok Sabha 
as . late 88 2 February 1_ i.e. after 22 months of dose of the account-
ing year. The Committee find that the delay occurred mainly at the 
stage of eom,ilation of tile aeeounts because the Akademi took about 
8! months (instead of 3 months) in com,Hing those accounts. 

2.7. The Commitee are ooneemed to note that despite the as-
surance given by the Minister of Education and Social Welfare in a 
statement laid on the Table of Lok Sabha on 17 March, 1980 that the 
Auclited Accounts for 1978-79 would be laid during the winter 
Session-l980, the said accounts have not so far been laid. The com-
mittee take a serious note of this and feel that no care was taken by 
the Ministry to implement the assurance given to the House by the 
Minister. The Committee desire that the Audited Accounts of the 
Akademi for 1978-79 should be laid 011 the Table of the House with-
out any further delay. 

2.8. The Committee find that as in the case of Annual Accounts 
for 1977-78, the Lalit Kala Akademi also took quite a long time i.e. 
about one year, in compiling and submitting the accounts for 1978-79 
to Audit. The Committee are not convinced with the reasons advanc-
ed by the Department of CUilture that it took considerable time to 
collect requisite information from regional offices of the Akademi. 
The Committee feel that three months period prescribed in paragraph 
1.16 of Committee's First !'eport (Fifth Lok Sabha), is quite sufficient 
for an organisation to coDect information from its various branches 
and offices and to compile that information, provided the books of 
accounts are mailltamed properly. 

2.9.· While reiterating their earlier recommendation made in 
paragraph 1.16 Of their First Report (Fifth Lok Sabha), the ComJllittee 
feel that a time bound programme is imperative for completing 
action at various aa.es of the Annual Accounts and Reports of the 
Allademi to ensure la,uag of Annual Accounts and Reports on the 
Table of the Bouse within the prescribed time limit i.e. within 9 
months of the close of the accounting year. 

NEW DELHI;. 
29 . JanU4T1l, .1~1 
9 Magha, 1902 (Saba). 

RAJENDRA KUMARI BAJPAI 
Chainnan, 

Committee on Papers laid on the Table .. 



APPENDIX I 

(Vide para 1.3 of the Report) 

COpy OF LETI'ER NO. CAFII2-11867 DATED 27 FEBRUARY, 1980 
FROM SHRI N. SRINIV~, OFFICER ON SPECIAL DUTY, 
lSI, TO SHRI R. N. SAXtNA, DEPUTY SECRETARY, MINIS-
TRY OF PLANNING, DEPARTMENT OF STATISTICS. 

N. Srinivasan, 
Officer on Special Duty 
(Administration & Finance) 
Dear Shri Saxena, 

This refers to your letter D.O. No. H.1201511178IISIIE.II dated 7 
September, 1979 and your subsequent reminders on the action taken to 
submit annual reports including audited statements of accounts in time 
for presentation in Lok Sabha. 

While there has been some delay in the past, the system of finali-
sation of accounts has now been streamlined in the Institute. Further, 
at the suggestion of the Government, the Institute has already incor-
porated in its Memorandum of Association an amendment regarding 
the finalisation of the audited statement of accounts and annual report 
to be placed before the General Body of the Institute. Specific pro-
vision has now been made in the Memorendum of Association of the 
Institute for presenting the Annual Report and audited statement of 
accounts to the General Body sufficiently in advance so as to enable 
the Government to place it before the Lok Sabha within nine months 
after the completion of the financial year. 

We may also state that the annual report and audited statement 
of accounts had been submitted to the Government this year much 
earlier than usual. The English version has already been submitted 
to the Government in early January 1980, and the Hindi version 
which is under translation will be submitted soon. 

Thanking you, 
Yours sincerely, 

SdI-
(N. SRINIVASAN) 

Shri R. N. Saxena, 
Deputy Secretary to the Government of India, 
~ry 9f Planning, Department of Statistics, 
Sardar Patel Bbavan, 
Parliament Street, 
New Delhi-llOOOl. 
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APPENDIX 0 

(Wde para 2.1 of the Report) 

\fiNISTRY OF EDUCATION AND CULTURE 

(DEPARTMENT OF CULTURE) 

StAtement ezplGiniing reCl801l.S for delay in laying the Audited 
Accounts of the L4lit Kala AkGdemi, New Delhi for the year 

1977-78 on the TaMe of the Lok SabhalRajya Sabha: 

The Annual Report of Lalit Kala Akademi, New Delhi for the 
year 1977-78 was laid on the Tables of Lok Sabh"a and Rajya Sabha 
on the 30th April, 1979 and 2nd May, 1979 respectively. The 
Audited Accounts of the Akademi for the year 1977-78 could not be 
laid on the Table along with the Annual Report as the audit report 
was not received till then. Audited Accounts together with the 
Audit Report thereon was received from the Akademi at the end of 
August, 1979 but the report co'uld not be laid on the Table of Parlia-
ment as the Lok Sabha was dissolved immediately thereafter. 

2. The follOWing are the various stages of finalisation of the 
Annual Accounts of the Lalit KaI-a Akademi for the year 1977-78:-

(i) Date on which copies Of the Annual 
accounts for 1977-78 were supplied to 
Audit 13-12-1978 

(ii) Duration of the audit 18-12-1978 
to 10-1-1979 

(iii) Date of discuss'on of Inspection Report 
for 1977-78 . 12-1-1979 

(iv) Date on which the draft audit report was 
received from the Director of Audit, 
Central Revenues 

(v) Date on which the draft Audit Report 
was replied 

(vi) Date of receipt of copy Of final Audit 
Report (English version only) from the 
Director of Audit, Central Revenues 

~ 10 

7-6-1979 

19-6-1979 

12-7-1979 
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(vii) Date of receipt of the Hindi version of 
the Audit Report from the Director of 
Audit, Central Revenues 

(viii) Date of receipt of requisite number of 
copies of the Audited Accounts and 
audit report (English and Hindi versions) 
in the Department of Culture from the 
Lalit Kala Akademi 

25-7-1979 

24-~1979 .. 

3, The Audited Accounts of the Lalit Kala Akademi for the 
year 1977-78 along with the audit report thereon, both in English 
and Hindi, are now laid on the Table of the House. 

\ 

Sd/-
(B. SHANKARANAND) 

Minister Of Education, Health and Social Welfare. 



APPENDIX m 
Summary of Recomm~ObseTVations .cClntained in the 

Report 

S. Wo. Reference to 
Para No. of 

Summuy of Recommendations! 
Observations 

. the Report 

1 2 

1 1.5 

~: 

,~ .. 

2 

3 

The Committee note that the Annual Reports 
of the Indian Statistical Institute, Calcutta for 
the years 197!)'76 and 197~77 were laid on the 
Table of Lok Sabha as late as on· 7 March 1979 
i.e. after 35 months 'and 23 months respectively 
of the close of the relevant accounting year. 
Similarly, the Annual Reports for 1977-78 and 
1978-79 were laid on the Table of Lok Sabha on 
12 August 1980 i.e., after 28 month6 and 161 
months respectively of the close of the relevant 
accounting year. The Committee feel that such 
delays deprive Members of Parliament of the 
timely information about the working of bodies! 
organisations like the Indian Statistical Institute, 
Calcutta, which receive large sums of money 
granted by Parliament. The Committee need 
hardly point out that the very purpose Of laying 
the Reports and Account.> of organisations before 
Parliament is defeated if they are not available 
to members before the demands for grants of the 
Ministry concerned are voted with ·a view to en-
abling them to express their views thereon and, 
caution the Ministry regarding the shortcomings, 
if any, in the affairs of the organisation. 

The Committee, therefore, reiterate their 
earlier recommendation made in· paragraph 3.5 
of their First Report (Fifth Lok Sabha) which 
prescribes a period of 9 months after close of the 
accountiBg year for laying Annual Reports and 

12 
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3 1.7 

4 1.8 

5 1.9 

2 

13 

3 

Accounts of autonomous organisations and hope 
that a proper time schedule would be laid down 
to ensure strict compliance with the aforemen-
tioned recommendation and to obviate delay at 
different levels. 

The Committee are surprised to find that 
despite their recommendation made in paragraph 
2.15 of their First Report (Fifth Lok Sabha) 
which, inter alia lays down that where it is not 
possible to lay both English and Hindi versions 
of Reports simultaneously, the version which is 
not ready should be laid OD the Table either in 
the same session or by the end of next session, 
the Department o£Statistks took as long as 17 
months in laying Hindi' version of the Annual 
Report of Indian Statistical Institute, Calcutta 
for 1976-77 'after laying English version thereof 
on the Table of the lfuuse. The Comm:ttee feel 
that the Department of Statistics have not taken 
any concrete steps to ensure expeditious transla-
tion of the Reports into Hindi and laying them 
on the Table of the House in time. 

The Committee, therefore, re-emphasise their 
aforesaid recomrneruiation made in para 2.15 of 
their First Repoct (Fifth Lok Sabh'a) and hope 
that in future the Ministry would see that the 
recommendation is iwplemented in letter and 
spirit. 

On perusal of the statement showing reasons 
for delay in laying the Annual Reports of Indian 
Statistical Institute, Calcutta for the. years 1975--
76 to 1978-79, the Committee find that the Minis-
try have not specifically mentioned the stages of 
the Annual Reports 'and accounts where delay 
mainly occurred.. The Committee, therefore, 
recommend that in the statements of reasons for 
delay the Ministry /Department should clearly 
and inVariably mention in chronological order the 
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6 2.6 

7 2.7 

8 2.8 

14 
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dates Of finalisation of reports and accounts, their 
submission to Audit, issue of Inspection Reports 
replies gIven on points raised in the reports and 
the receipt of audit report from the Audit, their 
translation and printin~ and sending copies there-
of to Government for laying on the Table of the 
House, so that the House may identify the stage 
and extent of delay and suggest remedial mea-
sures therefor. 

The Committee note that the Audited Ac-
counts of Lalit Kala Akademi for the year 1977-
78 were laid on the Table of Lok Sabha as late 
as 2 February 1980 i.e., after 22 months of close 
of the accountin~ year. The Committee find that 
the delay occurred mainly at the stage of com-
pilation of the accounts because the Akademi 
took about '8; months (instead of 3 months) in 
compiling those accounts. 

The Committee are concerned to riote that 
despite the a9Surance given by the Minister of 
Education and Social Welfare in a statement laid 
on the Table of Lok Sabha on 17 March, 1980 
that the Audited Accounts for 1978-79 would be 
la'id during the winter session-19M, the said 
accounts have not so far been laid. The Com-
mittee take a serious note of this and feel that 
no care was taken by the Ministry to implement 
the as!lurance given to the House by the Minister .. 
The Committee desire that the Audited Accounts 
of th~ Akademi for 1978-79 should be laId on the 
Table of the House without any further delay. 

The Comm ;ttee find that as in the case of 
Annual Aecounts for 1977-78, 'the Lalit Kala 
Akademi' also took quite a long time i.e. about 
one year, in compilinJ!; and submitting the ac-
counts for 1975-79 to Audit. The Committee are 
not convinced with the re&5ons advanced by the 
Department of Culture that it took considerable 
time to collect requisite information from re-

--_._- -- .~ ----
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glomi offices Of the Akademl. The Committee 
feel that three months' period prescribed in 
paragraph 1.16 of Committee's First Report 
(Fifth Lok Sabha) , is quite sufficfent for an orga-
nisation to collect infonnation from its various 
branches and offices and to compile that infor-
mation, provided the books of accounts are main-
tained properly. 

While reiterating their earlier recommendation 
made in paragraph 1.16 of their First Report 
(Fifth Lok Sabha), the Committee feel that a 
time bound programme is imperative for com-
pleting "action at various stages of the Annual 
Accounts and Reports of the Akademi to ensure 
laying of Annual Accounts and Reports on the 
Table Of the House within 9 months of the close 
of the accounting year. 

-------------------------------
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